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Deglaration of Assets and Liabilities
2025 - 2026

Y&ar. oo

[,ANARJEETKUMAK son/daxghter/wife of LALJTESHLLJAREA N:DI i
O e BB BIHAR LEGISLATIVE  ASSEMBLY

service and presently working as OERICE. AT TERDABLL. ... ooisssiisasivei

belonging to

giire herein below the details of the assets (immovable, movable, bank balance, etc.) of

mysell, my spouse and dependants*:

Z))% A Reialls of movable asgets
-"/’(;\D@ \Q’h (Assets In joint name Indlcating the extent of joint ownershlp wilt also have to he
0 given)
5r. TDereription ‘Eelf | Spouse Dependant-1 | Gependsnt-z | Dependant-3 |
No. y [ it i pMame(s) Narma _Name __Etc, Hsine
(i) | Cash 5-50(% JUL] KUt LA X 1] BINIT ?
aidd 12,000/ |BHARTL i BABU |
(ii) | Depasits In SBi G B-1
Banks, Financial |.. a i
Institutions And (571615 [SAVLNGIS| 1), NIL
Non-Banking A/ /-]/CL =
Financial 16 709/ 22,0004 '
| Companies
(it} Qﬁnds, it i . r ’ |
getireand i MR R {ONIL |
compaEniss : |I
| Y e e SRR I () TSR
{Iv) { Gther finenclal ;
Institutions, , LI iL .
NSS, Postal NTL r - N NITL
Savings, LIC ) 200/)’
Policies, efc
(v} | Motor Vehicles % g i ‘ 1
(datails of NIL NIL NI L NiL
make, etc.) i
o) eweliery faive 1 G1OLD | G1OLD GOLD |G0LD
etails of
wip ‘—l 5 : 90 ? !O 9 L’ G"]
:aifeh;ard 303 {siber SiL VER"
: 5003 |50 9
(vii) | Other assets, ! :
such as values | ] |, NI1L NIL N/IL
of claims /
interesis & S |
Note: Vaiue of Bonds / shares / Debentures as per the latest market value In Stock

Exchange In respact of listed companies and as per books in the case of non listed

companles shauld be given.
* Dependant here means a person substantially dependent on the income of the

employee.

Am?jed Ruma




B. etajlg of Immo

[Note! Proparties in jolnt ownership indicating the extent of joint ownershlp will

also have Lo be Indlcated]
Sr. ] Description
Mo, . HUFSE=t) e i
I (i) Agricultural Land !
| - Location(s) : {
- Survey aumber(s) NIL NIL NI L N 11
- Extent (Total
measurement)
-Current mazket value |
(1 | Nen-Agricultural Land
- Location(s) !
- Survey number(s) NIL | NIL N j 2 N i
- Extent (Total i i
| measurement) :
-Current market value B .
(ifi) | Buildings (Commercial I
and residential) i
Location(s)
- Survey /door BT 1 L
number(s) ML N”" N“" ' NJ
- Extent (Total
measurement)
- Current market
value | B <
Houses / Apartments, | i
| ote. ] !
- Locatlon(s)

- Survey /door N}L { N“_' N[ L NIL I

[ Seif | Spousc | Dependant-1 [ Dependant-2 | Dependant-3 |
Name(S) Hame Mame | Etc. Name |
== |

d [}

(i)

number(s)

- Extent (Total
measurement)

- Current market
value ' | ks
(v) | Others-(such as i i :

interest in property)

b,

NIL i

(2) 1 glve herein below the details of my labilties / overdues to public financial

institutions and government dues:-
[tote : Piease glve separate details for each item)

Sr. | b:scrlptjon Hame & address of Bank / Amount outstanding as |
No. Financlal Institutions(s) / O wsiasasransassasasssing
Department ()
(2) | (i) Loans from Banks NI
(Ii) Loans fram financlal
Institutions ' i S N/ L_

(iil) Government Dues:
(a) dues to departments NIL
! dealing with government
accommodation i B d 5
(b) dues to departments

dealing with supply of N L
water 3
(c) dues to departments
dealing with supply of ‘
clactricity ¥ ! N ’ L

L el




B (d) dues to departments ]
deallng with telephones
(e) dues to departments
dealing with government N L
transport (including

L

| (f) Other dues, If any T R N 0 B

(b) (1) Income Tax including
surcharge [Also indicate
the assessment year upto | C SiAJPK :}2440 (D
which Income Tax Return

flled. Gilve also Permanent
Account Number (PAN]] - o5 AL A | |4 C S | IO WD
(il) Wealth Tax [Also

Indicate the assessment NI L
year upto which Wealth
Tax return filed.] 4 ]
(1) Sales Tax [Only in
case of proprietary N [ L
 business] . . el B
(iv) Property Tax NTL
. Personal Detall
GPF/CPE/BRAN N0, - . (1100536 543 2 J
Gender - I ]v] (M/F)
Date of Birth 4 “ Dladls |1 189 |'& ! & } (LD/MM/YYYY)
Class/Gra -
ass/Group i /)
s “ [BIHAR LEGJSLATIVE _ASSEIMBLY |

(Full Name e.g. B.A.S.-Blhar Adminlstrative Service,
G.5.5.- Bihar Secretarlat Service etc. )
Home District - [ KHAGARTA J

I hereby deciare that the above details are true to the best of my
knowledge and belief,

PlaccPATN'q Deelgnat!onOFF[CEATTEN-DANT
Date:..Q.é.‘t:.Q..a.:..e..OQG bepanmcnt:BL. ARV[ﬂHANQABHA PATNA
Note: Flease sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format,

Ama"aje&* Kumar—



